LOK SABHA DEBATES
LOK SABHA

Thursday, December 18, 2003/Agrahayana 27, 1925 (Saka)

The Lok Sabha met at Eleven of the Clock
(MR. SPEAKER in the Chair)
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MR. SPEAKER: Hon. Members, please sit down.
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MR. SPEAKER: | go to the Question Hour now.
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(caam)
MR. SPEAKER: | now go to the Question Hour. Shri P.D. Elangovan.
(Interruptions)
EUE HEled | RWyad ik & a1g, Wi AR & 319 $9 W &1 Iy # 3Mueh! gurod g
(czaar)
MR. SPEAKER: Please cooperate with the Chair.
(Interruptions)
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(Interruptions)
MR. SPEAKER: | have already gone to the Question Hour.
(Interruptions)

eqE HeEley 39 3y e {6 ey Aifew © gag €1 Aty afe vefie 8 smwn |1 st wo ==l @ v e semi

it TSt o1 9% uuy Ared () ;- srene wEey, O arel e &1 a1 g3n? €| (aue) @ie sifew o fgr @ g w3 g et
& 7 21 FE 9ga TR Amen 21a€, (aumE)

IeUE HEIGH @ A7 ol Fal f o siffar § ey 39 Ay &1 Sersul
st wote w1 IB guy ArRd : ER ¥ o fiw e gt T & O guw eneht wRfEra @ @ ?4€) (araum)

e HEled [ g 49w & ff weT ¥ 39 R gl e Aifew R 2, S@r & # Twt e 3 geoa gl 8% S gerd e«
Tl



# AN I I g A1ed : A9 Bel 6 F anud ey & wrer B |(gur)

A HEITA TS FT DS A9 87 379 A1 2 &1 oMY 3 W BT AR 3ifaR A Sorgvl
(raem)

A HEled : TR ofl, TS $Y draq &1 o) R Te gl my afdul
(eaem)

JEqA HEIGH : AN SN, MY 7 B @ forg anRad W g &

=t I Tead : e weRy, AW ft e 215€] (=aum)

JTEqEA HEISH AT Sft, IMUBT I 1A & 2

=1 - dT3Aad : 0. 250 2l

3EUE HEIGd : H @R DT gare|

(aem)
A HEIGY : TS ofl, 98 UiaR F U¥E g1 IUdHT U HIg ey TEl 8, $Y Hay 7 7l
(cagT)
12.00 hrs.
PAPERS LAID ON THE TABLE

Title: Papers laid on the Table by members/ministers.

THE MINISTER OF DEFENCE (SHRI GEORGE FERNANDES): Sir, | beg to lay on the Table -

(1) Acopy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619 A of the Companies Act, 1956:-
(@ () Review by the Government of the working of the Goa
Shipyard Limited, Goa, for the year 2002-2003.
(i)  Annual Report of the Goa Shipyard Limited, Goa, for the
year 2002-2003, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 8390/2003)
(b) (i) Review by the Government of the working of the Bharat
Electronics Limited, Bangalore, for the year 2002-2003.
(i)  Annual Report of the Bharat Electronics Limited, Bangalore,
for the year 2002-2003, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 8391/2003)
() (i) Review by the Government of the working of the Hindustan
Aeronautics Limited, Bangalore, for the year 2002-2003.
(i)  Annual Report of the Hindustan Aeronautics Limited,
Bangalore, for the year 2002-2003, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library. See No. LT 8392/2003)
(d) (i) Review by the Government of the working of the Mishra
Dhatu Nigam Limited, Hyderabad, for the year 2002-2003.
(i)  Annual Report of the Mishra Dhatu Nigam Limited,
Hyderabad, for the year 2002-2003, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library. See No. LT 8393/2003)



(2) (i) A copy of the Annual Report (Hindi and English versions) of the
Aeronautical Development Agency, Bangalore, for the year 2002-

2003, alongwith Audited Accounts.
(i)  Statement regarding Review (Hindi and English versions) by the
Government of the working of the Aeronautical Development Agency,
Bangalore, for the year 2002-2003.

(Placed in Library. See No. LT 8394/2003)
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(Placed in Library. See No. LT 8395/2003)

THE MINISTER OF RAILWAYS (SHRI NITISH KUMAR): Sir, | beg to lay on the Table -

1. Acopy of the Railway Passengers (Manner of Investigation of Untoward Incidents) Rules, 2003 (Hindi and English
versions) published in Notification No. G.S.R. 646 (E) in Gazette of India dated the 8t August, 2003 under section
199 of the Railways Act, 1989.

(Placed in Library. See No. LT 8396/2003)

(2) A copy each of the following Notifications (Hindi and English versions) under sub-section (3) of section 30 of the
Railway Claims Tribunal Act, 1987:-

(i) The Railway Claims Tribunal (Financial and Administrative Powers) Amendment Rules, 2003
published in Notification No. G.5.R.383 in Gazette of India dated the 1t November, 2003.

i. The Railway Claims Tribunal (Procedure) Amendment Rules, 2003 published in Notification No. G.S.R.384 in
Gazette of India dated the 15t November, 2003.

(Placed in Library. See No. LT 8397/2003)

(3) Acopy each of the following papers (Hindi and English versions) under
sub-section (1) of section 619 A of the Companies Act, 1956:-
(@ (i) Review by the Government of the working of the Indian
Railway Catering and Tourism Corporation Limited, New
Delhi, for the year 2002-2003.

(i)  Annual Report of the Indian Railway Catering and Tourism
Corporation Limited, New Delhi, for the year 2002-2003,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 8398/2003)
(b) (i) Review by the Government of the working of the Indian
Railway Finance Corporation Limited, New Delhi, for the
year 2002-2003.
(i)  Annual Report of the Indian Railway Finance Corporation
Limited, New Delhi, for the year 2002-2003, alongwith
Audited Accounts and comments of the Comptroller and



Auditor General thereon.

(Placed in Library. See No. LT 8399/2003)

(4) (i) A copy of the Annual Report (Hindi and English versions) of
the Railway Sports Promotion Board, New Delhi, for the year
2002-2003, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Railway Sports Promotion
Board, New Delhi, for the year 2002-2003.

(Placed in Library. See No. LT 8400/2003

(5) (i) A copy of the Annual Report (Hindi and English versions) of
the Centre for Railway Information Systems, New Delhi, for
the year 2002-2003, alongwith Audited Accounts.

(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Centre for Railway
Information Systems, New Delhi, for the year 2002-2003.

(Paced in Library. See No. LT 8401 /2003)
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(Placed in Library. See No. LT 8402-8415/2003)

THE MINISTER OF PETROLEUM AND NATURAL GAS (SHRI RAM NAIK): On behalf of Shrimati Sumitra Mahajan,
| beg to lay on the Table --

(1) Acopy each of the following papers (Hindi and English versions) under

sub-section (1) of section 619 A of the Companies Act, 1956:-

(@ (i) Review by the Government of the working of the Bharat
Petroleum Corporation Limited, Mumbai, for the year 2002-
2003.

(i) Annual Report of the Bharat Petroleum Corporation Limited,

Mumbai, for the year 2002-2003, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library. See No. LT 8416/2003)

(b) (i) Review by the Government of the working of the Indian Oil
Corporation Limited, Mumbai, for the year 2002-2003.

(ii) Annual Report of the Indian Oil Corporation Limited,
Mumbai, for the year 2002-2003, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library. See No. LT 8417/2003)
) (i) Review by the Government of the working of the Engineers
India Limited, New Delhi, for the year 2002-2003.

(i) Annual Report of the Engineers India Limited, New Delhi,
for the year 2002-2003, alongwith Audited Accounts and
comments of the Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 8418/2003)
() ()] Review by the Government of the working of the Balmer



Lawrie and Company Limited, Kolkata, for the year 2002-
2003.

(i) Annual Report of the Balmer Lawrie and Company Limited,
Kolkata, for the year 2002-2003, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library. See No. LT 8419/2003)
(e) (i) Review by the Government of the working of the Biecco
Lawrie Limited, Kolkata, for the year 2002-2003.
(i) Annual Report of the Biecco Lawrie Limited, Kolkata, for the
year 2002-2003, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 8420/2003)

® () Review by the Government of the working of the Oil and
Natural Gas Corporation Limited, New Delhi, for the year
2002-2003.

(i) Annual Report of the Oil and Natural Gas Corporation

Limited, New Delhi, for the year 2002-2003, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon

(Placed in Library. See No. LT 8421/2003)
@ (i) Review by the Government of the working of the GAIL
(India) Limited, New Delhi, for the year 2002-2003.
(i) Annual Report of the GAIL (India) Limited, New Delhi, for the
year 2002-2003, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 8422/2003)
(h)y (i) Review by the Government of the working of the Oil India
Limited, Dibrugarh, for the year 2002-2003.
(i) Annual Report of the Oil India Limited, Dibrugarh, for the
year 2002-2003, alongwith Audited Accounts and comments
of the Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 8423/2003)

i () Review by the Government of the working of the Hindustan
Petroleum Corporation Limited, Mumbai, for the year 2002-
2003.

(i) Annual Report of the Hindustan Petroleum Corporation
Limited, Mumbai, for the year 2002-2003, alongwith Audited
Accounts and comments of the Comptroller and Auditor
General thereon.

(Placed in Library. See No. LT 8424/2003)
(2) A copy each of the following Notifications (Hindi and English versions)
under sub-section (6) of section 3 of the Essential Commodities Act, 1955 :-

(i) Notification No. P.-23015/1/2003-Mkt. published in Gazette of India dated the 151" September,

2003 notifying "Remote Areas" in terms of government's Resolution No. 60 dated the 8" March,
2002 .

i. The Kerosene (Restriction on Use and Fixation of Ceiling Price) Amendment Order, 2003 published in
Notification No. G.S.R. 931 (E) in Gazette of India dated the 8t December, 2003.

(Placed in Library. See No. LT 8425/2003)



THE MINISTER OF STATE IN THE MINISTRY OF POWER (SHRIMATI JAYAWANTI MEHTA): Sir, | beg to lay on
the Table --

1. A copy of the Bureau of Energy Efficiency Appointment and Terms and Conditions of Service of the Director-
General Rules, 2003 (Hindi and English versions) published in Notification No. G.S.R. 761 (E) in Gazette of

India dated the 24t September, 2003 under sub-section (1) of section 59 of the Energy Conservation Act,
2001.

(Placed in Library. See No. LT 8426/2003)

(2) Acopy each of the following papers (Hindi and English versions)
under sub-section (1) of section 619 A of the Companies Act, 1956:-

(@) (i) Review by the Government of the working of the Power
Grid Corporation of India Limited, New Delhi, for the
year 2002-2003.
(i)  Annual Report of the Power Grid Corporation of India
Limited, New Delhi, for the year 2002-2003, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library. See No. LT 8427/2003)

(b) (i)  Review by the Government of the working of the
National Thermal Power Corporation Limited, New
Delhi, for the year 2002-2003.

(i)  Annual Report of the National Thermal Power

Corporation Limited, New Delhi, for the year 2002-
2003, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 8428/2003)

(c) (i) Review by the Government of the working of the Power
Finance Corporation Limited, New Delhi, for the year
2002-2003.

(i)  Annual Report of the Power Finance Corporation

Limited, New Delhi, for the year 2002-2003, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library. See No. LT 8429/2003)

(d) (i) Review by the Government of the working of the Tehri
Hydro Development Corporation Limited, Tehri, for the
year 2002-2003.

(i)  Annual Report of the Tehri Hydro Development
Corporation Limited, Tehri, for the year 2002-2003,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 8430/2003)

e) (i) Review by the Government of the working of the North
Eastern Electric Power Corporation Limited, Shillong,
for the year 2002-2003.

(i)  Annual Report of the North Eastern Electric Power
Corporation Limited, Shillong, for the year 2002-2003,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

(Placed in Library. See No. LT 8431/2003)

) () Review by the Government of the working of the Rural
Electrification Corporation Limited, New Delhi, for the



year 2002-2003.

(i)  Annual Report of the Rural Electrification Corporation
Limited, New Delhi, for the year 2002-2003, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

(Placed in Library. See No. LT 8432/2003)

(3) (i) A copy of the Annual Report (Hindi and English
versions) of the Central Power Research Institute,
Bangalore, for the year 2002-2003, alongwith Audited
Accounts.

(ii) A copy of the Review (Hindi and English versions) by
the Government of the working of the Central Power
Research Institute, Bangalore, for the year 2002-2003.

(Placed in Library. See No. LT 8433 /2003

4) (i) A copy of the Annual Report (Hindi and English
versions) of the National Power Training Institute,
Faridabad, for the year 2002-2003, alongwith Audited
Accounts.

(ii) A copy of the Review (Hindi and English versions) by
the Government of the working of the National Power
Training Institute, Faridabad, for the year 2002-2003.

(Placed in Library. See No. LT 8434/2003

" =arg Y s TRAT #atera d wwa #31 (st SHard Auare): weqy, # frafaled o3 a9 ged W @l g -
(Placed in Library. See No. LT 8435-8440/2003)
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(Placed in Library. See No. LT 8441/2003)
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(Placed in Library. See No. LT 8442/2003)



